17 Wristen inswers
cribed entry fee of rupee one every time he
returns back ; and

(c) if so, the measures Government
propose to take to remove these hard-
ships ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH) : (a) and (b). This difficulty has
arisen because construction woik is being
undertaken without closing the building.
Temporary toflet [facilities and a water
cooler are available and their locations are
marked. The ether facilities such as tcle-
phones and restaurunt are also available.
More tclephones will be available by the
end of December, 1968. For the present,
bonnfide passengers who hold air tickets
are not required 1o pay the entry fee in
order to return to the internationai
lounge.

(c) The works in progress are expected
to be completed by the end of Junuary, 1969
and lounges with all essential facilities will
be available thereafter.

Complalats re-food served by I A C.

3648. SHRI ABDUL GHANI DAR :
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether Government have received
several complaints from the passengers
who travel in the Indian Airlines Corpora-
tion Planes that they are getting hopeless
food, especially vegetarian food ; and

(b) if so, the action taken in
matter ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH) : (a) aad (b). There have been
complaints regarding the quality and quan-
tity of vegetarian meals. Continued efforts
are being made to improve the quality of food
as well as to provide new dishes to cater
to different tastes. Officers-in-Charge of
Catering Establishments have been trained
in Catering Institutes. Cooks and other
staff are also given adequate training.

the

Freight Rates increaged by Indisa Alriines
Ceorpeoration

3649. SHRI ABDUL GHANI] DAR :
Wil the Minister of TOURISM AND
CIVIL AVIATION be pleased 1o stale :

(a) whetber it is a fact that the ladian
Alrlines has increased its freight rates ;
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(b) if-so, by how many per cent and
since when ; and

(c) the reasons for the increase ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) to (c). Consequenton the devaluat on
of the Indian rupee, the rupee equivaient
of the cost of aircraft and spares went up
resulting in corresponding increase in the
cost of operations in the Indian Airlines,
To offset such an increase. the fare and
freight rates in the Indian Airlines were
increased by 15, in 1967 in all sectors,
except those in the Assam area where the
increase was restricted to 5%.

Appointment of Staff In
Tripura

3650. SHRI! KIRIT BIKRAM DEB
BURMAN :  Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether it is a fact that persons
from outside Tripura particularly from the
neighbouring States have boen employed in
the Tripura Government offices in prefer-
ence to the qualified local youngmen avall-
able in Tripura ;

(b) if so, the reasons therefor ;

(¢) the general policy followed in the
appointment of local and other persons in
Government jobs in Tripura ; and

(d) the percentage of local people and
outsiders employed in the Tripura Govern-
ment offices and other State enterprises in
Tripura ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (d).
Other things being equal, local candidates
are preferred for appnintment to posts in
the offices of the Government of Tripura.
However, when suitable local candidates
are not avuilable, appoiniments to the posts
are made from the candidates of the neigh-
bouring States, particularly West Beogsl,
on the recommendations of the Unjon
Public Service Commission or with the
approval of Departmental Promotion Com-
mittee. The interests of the local casdi-
dates have been safeguarded under the
provisions of the Himachal Pradesh,
Manipur aod Tripura Public Employmeat
(Requirament as to Residence) Rules, 1959,
according to whicle 80 post which carriey §



159 Written Answers

scale of pay with a minimum not exceeding
rupees three hundred can be fliled up by a
person who has not been continuously
residing in Tripura for at least three years.
The Administrator is, however, competent
to relax these provisions under exceptional
circumstances. Even in regard to the
service cadres like Indian Administrative
Service, Indian Police Service, Indian
Forest Service, Central Health Service,
o there is room for local officers filling up
.foe promotion quota posts and competing
thr direct recruitment quota posts.

The Information relating to the percen-
tage of locals and outsiders employed in
various offices of Tripura Government is
not readily available.

Use of Central Reserve Police in
Najafgarh New Delhi Industrial
Area Disp ites
3651. SHRI BHAGABAN DAS :
SHRI GANESH GHOSH :
SHRI SATYA NARAIN
SINGH :

Will the Minister of HOME AFFAIRS
be pleased (o state :

(a) whether the Central Reserve Police
was used by Government during the token
strike organised by the workers in the
Najafgarh Industrial Area on the 6th Sep-
tembe-, 1968 ;

(b) if so, the circumstances under which
the C. R.P. was used by the Delhi
Administration ;

(c) whether Government have received
any representation opposing the use of
C. R. P. during industrial dis- putes ; and

(d) if so, the details of the representa-
tion and the action taken thereon ?

THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a)and
(b). Some units of the Central Reserve

Police which had been placed under the
Inspector General of Police, Delhi, were
used by the Delhi Administration in deal-
ing wlith the situation created by the strik-
ing workers in the Najafgarh I[ndustrial
area on the 6th September 1968

(c) and (d). A letter dated the 29th
June, 1968, making allegations of jater-

DECEMBER 6, 1968

Written Angwers 160

ference by the Central Reserve Police in
certain trade union disputes in Delhi, was
received from one Shri Sadhu Singh, pur-
porting to be the General Secretary of the
so-called General Mazdoor Union (Regd.),
Karampura, New Delhi, and, on investiga-
tion, those allegations were found to be
baseless. :

wey Aar wrest ¥ qrfeean aon w &
ande} & ama gfeare
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